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Recoguition of JlUDat-I-lslalDl as a 
Political Party 

·748. SHRI 'HEM BARUA: Will the 
Minister of LAW AND SOCIAL WELFARE 
be pleased to state: 

(a) whether the Election Commission ha. 
recognised the J amat-i-Islami as Ii Political 
Party; 

(b) if so, whether it is recognised as an AU 
India Party; and 

(c) if not, in which States it has been 
rrcogniscd for the usc of common symbol? 

THE MINISTER OF LAW AND SOCIAL 
WELFARE (SHRI K. HANUMANTHAIYA): 
(a) The Election Commission has decided to 
include the Jamat-E-Islami in List ' ... ' of the 
Commission's Notification S. O. 3156 dated the 
17th October, 1966 which entitles any political 
party included therein the allotment of a 
reserved Symbol. 

(b) No, Sir. 

(c) Only in Jammu and Kashmir State. 

Working of Steel Plant. In the 
Pabllc Sector 

*749, SHRI D. N. PATODlA: Will the 
Ministor of STEEL AND HEAVY ENGI-
NEERING be pleased to state: 

(a) the progress made by the Steel Plants in 
the Public Sector during the last three months 
as reHected through their monthly report; 

(h) whether attendance in all these plant. 
has been full, if not, where it has fallen with 
reasons therefor; and. 

(c) whether industrial peace in all the,e 
plants has been maintained during this period 
and if 90, the production pickup, if any, 
during this period ? 

THE MINISTER OF STEEL AND 
HEAVY ENGINEERING (SHRI B. R. 
BHAGAT) : (a) to (c). The total production of 
ingot steel at Bhilai, Durgapur and Rourkela 
Steel Plants under H. S. L, during the month. 
September to November, ) 970 and the produc-
tion during the corresponding period last year 
are given below :-

(in tonnlJ) 
Sept.-Nov., 1970 Sept.-Nov, 1969 

Bhilai 480,000 453,303 

Durgapur I 3,000 200,518 

Rourkela 256,000 287,178 

Total: 859,000 940,999 

With improvement in industrial relations, 
it is expected that in the coming months, there 
will be some improvement in production. 

During the period September to November, 
1970 attendance in Bhilai was normal and 
industrial relations satisfactory. In Rourkela, 
labour situation was, by and large, peac('ful 
except for a strike by the crane operators in 
the Rolling Mill. for the period from 1st to 8th 
September, 1970. Attendance was also normal 
except in the Rolling Mills during the period 
of the strike, 1n Durgapur, apart from spora-
dic instances of refusal to work and stoppages 
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due to demonstrations, the workers of the Steel 
Melti ng Shop went on strike from 26th Sep-
temb .. , 1970. The Management was compel. 
led to declare a lockout in the Shop which 
lasted till the 20th October, 1970. The wor· 
kt'rs, howt'ver, continued to femain absent 
from work even after the lockout had been 
lifted and normalcy was restored only after 
an agreement had been signeel with the Union 
on the 31st October, 1970. The attendance in 
other sections of the Plant was generally 
normal. 

AecutDulation of Steel Stocks with 
Stockyards in Bombay 

.750. SHRI YOGENDRA SHARMA: 
Will the \1inister of STEEL A:-.!D HEAVY 
ENGINEElU:-.!G be pka<cd to state: 

(a) whether it is a fact that there has bem 
a huge accumulation of steel stocks with stock~ 
yards in Bombay; 

(b) if so, the rr:ason5 therefor; 

(c) whether there have been complaint, 
from trane and small users of inadt"ql1ate and 
irregular supply of steel; and 

(d) if so, the step~ taken to ensure propt"T' 
distribution of steel to trade and small uscrs? 

THE MINISTER OF STEEL AJ\'D 
HEAVY ENGIJ\'EERING (SHRI B. R. 
BHAGAT): (a) and (b). The information 
is being collected and will be laid on the Tahk 
of tbe House. 

(c) and (d). As the availability of steel is 
well below the requirrmrnts in the country, 
representations have bt"en received from seve-
ral users and traders about inadequate and 
irregular supply. In the revised procedure of 
distribution, the available production is mostly 
supplied to actual users on the basis of the 
priorities accorded by the Steel Priority 
Committee. A small percentage is being supp-
lied to traders and stockists. The Steel Priority 
Committee is giving due weight age to the 
requirements of the Small Scale Industries 
Corporation or Raw Materials Depot!!! set up 
by some State Administrations. Another 
Committee has been set up under the Chair-
manship of the Deputy Minister to consider 

allocation of steel to trade and other allied 
matters. 

Supply of Imported Steel to Small 
Scale Industries 

4574. SHRI OEVIr-;OER SINGH GAR-
CHA: Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERNAL TRADE 
be plrased to state: 

(a) whether suggestions have been made 
by several State Governments for supply of 
imported steel to small scale ullits; and 

(b) ifso, tilt' dr'ci~iont tak~n by Govern .. 
mrnt thr.rt"of? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (a) Ye" Sir. 

(b) An import of 58,670 metric tonnes of 
~ted shet:"ts and pia tes has bt:"cn arranged 
through Hindustan Str-el Ltd. in bulk, against 
a foreign exchange ceiling of Rs. 10 crores for 
supply to Small Scale Industries exclusively in 
the country. An import of 2000 metric tonnes 
of Stainless Steel Sheets suitable, among other 
items, for the manufacture of utensils has bt'~n 
arranged by the MMTC for supply to .mall 
scale industries. Import of various licensable 
categories of .teel is also allow.d to small scale 
units as actual users in accordance with the 
import licensing policy. The actual usen 
under the import licensing policy for 1970-71 
have further been allowed an additional 
import for certain categories of steel equal to 
50% of their consumption during the last yrar 
viz. 1969·70. 

Setting up of Apex Bodies in States for 
Giving Credit for Development of 
Small Scale Industries In Backward 

Regloas 

4575. SHRI DEVINDER SINGH GAR· 
CHA I Will the Minister of INDUSTRIAL 
DEVELOPMENT AND INTERJ\'AL TRADE 
be pleased to .tate : 

(a) whether suggestions have been made 
by several State Govr-rnments for setting up of 
apcx bodies in each State for giving credit to 




